
Date of Order I 
l 

d. A. T •. Bench,· JAIPUR 

Orders CP 67/93 in O.A. 177/93 

Applicant present in parson. 
Mr.M.Rafiq -·counsel for the repondents. 

Reply has been filed today. This is • 
Contempt Petition has been filed against the 
order passed by Hon'ble Justice Mr.o.L.Mahta, 
Vice-Chairman, The Bench comprising or H0n'ble 
Vice-Chairman not farmed today~ Be listed before 
tha Division Bench, in uhich H0n•ble u.c. is 

a member on 15-12-93. 
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